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r t f  Seale ot P. *  * . ITnp^liniiil 
Stamp T a h n

SMI. Shri Gaaofa GhMh: WUl the 
Minister of Comninnlrattons be pleas
ed to state*

(a) whether it is a fact that the 
pay scale of the departmental stamp 
vendors of the P &T is only 75-1-85- 
2-95 p m ,

(b) whether H is also a fact that 
this pay scale gome years back was 
much higher, namely, 110-4-150,

(c) whether after the reduction of 
this pay scale, it has neither been re
viewed nor increased during the last 
36 years,

(d) whether Government propose to 
revise this pay scale of the depart
mental '■tamp vendors due to the tre
mendous increase m the cost «t In - 
ing, and

(c) if not the persons thereto.’

The Minister of State in the De
partments of Parliamentary Affairs 
and Communications (Shri I K 
Gujral): (a) Yes, Sir

(b) No The Pre 31 pa> -scalcs of 
Departmental Stamp Vendors work
ing in places other than Bombay and 
Calcutta cities varied from Rs 18-1-38 
to Rs 23-1-43 according to localities 
The scales of pay applicable to Stamp 
Vendors of Bombay and Calcutta 
cities were Rs 60-4-100 and Rs 50-5- 
100 respectively

(c) The pay Scale of Stamp Ven
dors was reviewed and increased by 
the First and Second Pay Commission

(d) No For increase in the cost of 
living the rates of Dearness Allowance 
are being revised from tunc to time

(e) Does not arise
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LAJ. Cadre for Goa
5SM. Shri Bequeira:

Shri K. P. Singh Deo:
Shri GirraJ Saru Singh:
Shri Kameshwar Singh:

Will the Minister of Home Affairs 
be pleased to sta'e.

(a) whether Government have 
taken a decision to stait an I A.S. 
cadre for the Union Territory of Goa;

(b) if the date when tno deci
sion was token, and

Ccj the reasons foi tno mm-irt.plc- 
mentation of this decision”

The Minister of State in the Minis
try of Home Affairs (Shri Vidya Cha
ran Shukla): fa) Yes. Sir Govern
ment have decided (0 constitute a 
combined Cadrc f.n I A S. for all 
the Union Territories including Goa, 
Daman and Diu by extending the 
existing Joint IAS Cadrc for Delhi 
and Himachal Pradesh

(b) 6th November, 1964

(c) Various steps have had to be 
taken for the imulemenlation of the 
decision The agreement of the Union 
Territories to participation in the pro
posed extended Cadre had to be ob
tained. The details of the scheme had 
to be finalised in consultation with the 
Union Public Service Commission. 
Various amendments to rules under 
the All India Services Act relating to 
Cadre, Kecruitment, Pay, Seniority 
and Promotion had to be drafted. The 
question of absorption of I F A.S. 
officers in the proposed I A.S. Cadre 
had to be examined in consultation 
with the Union Public Service Com
mission with all its implications. 
Work on implementation of the scheme 
has nearly been finalised.
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Class IV Employees on doty ia 
Bungalows

5402, Shri K. R. Ganesh: WiU the 
Minister of Home Affairs be pleased 
to state:

(a) whether it is a fact that a num
ber of Peons [Orderlies employed under




